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सड़क परिवहन औि िाजमार्ग मतं्रालय 

अजधसचूना 

नई दिल्ली, 16 िनवरी, 2025 

 का.आ. 303(अ).— केन्द्रीय सिकाि, िाष्ट्रीय िाजमार्ग अधिधनयम 1956 (1956 का 48) (धजसे इसमें इसके पश्चात ्

उक्त अधिधनयम कहा र्या ह)ै की िािा 3क की उप-िािा (1) द्वािा प्रदत्त शधक्तयों का प्रयोर् किते हुए, यह समािान हो जान े

के पश्चात ् कक झािखडं िाज्य में एन.एच.-143AG के कक.मी. 37.400 (धडजाइन चनेजे) स े कक.मी. 85.560 (धडजाइन 

चनेजे) बिेो-ख टंी खडं (िााँची धजला के कक.मी. 33.25 स ेकक.मी. 58.05) पि पभे्ड शोल्डि सधहत दो लने का 

चौड़ीकिण/पनुर्नगमागण (धजला भ -अजगन पदाधिकािी िााँची) तक के भ -खण्ड के धनमागण अनिुक्षण, प्रबन्द्िन औि प्रचालन के 

लोक प्रयोजन के धलए वह भ धम अपेधक्षत ह ैधजसका संधक्षप्त वणगन नीचे अनुस ची में कदया र्या ह,ै ऐसी भ धम का अजगन किन े

के अपन ेआशय की घोषणा किती ह ै।  

 कोई भी व्यधक्त, जो उक्त भ धम में धहतबद्ध ह,ै उक्त अधिधनयम की िािा 3र् की उप-िािा (1) के अिीन प वोक्त 

प्रयोजन के धलए ऐसी भ धम के उपयोर् पि िाजपत्र में इस अधिस चना के प्रकाशन की तािीख से इक् कीस कदन के भीति अपनी 

आपधत्त प्रकट कि सकेर्ा ।  

 

स.ं    301] नई दिल्ली, बृहस्ट् पजतवार, िनवरी 16, 2025/पौष 26, 1946  
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ऐसी प्रत्येक आपधत्त सक्षम प्राधिकािी, अर्ागत ्धजला भ -अजगन पदाधिकािी िााँची को धलधखत रूप में प्रस्तुत की जाएर्ी औि 

उसमें उसके आिाि अधिकधर्त ककए जाएंर्े औि सक्षम प्राधिकािी, आपधत्तकताग को व्यधक्तर्त रूप में या ककसी धवधिक पेशेवि 

द्वािा सुने जान ेका अवसि देर्ा औि ऐसी आपधत्तयों की सुनवाई के पश्चात ्तर्ा ऐसी औि जााँच किन ेके पश्चात,् यकद कोई 

हो, धजसे सक्षम प्राधिकािी आवश्यक समझे, आदेश द्वािा या तो आपधत्तयों को अनुज्ञात कि सकेर्ा या अननुज्ञात कि सकेर्ा।  

 उक्त अधिधनयम की िािा 3र् की उप-िािा (2) के अिीन सक्षम प्राधिकािी द्वािा ककया र्या कोई भी आदेश अंधतम 

होर्ा । 

 इस अधिस चना के अंतर्गत आन ेवाली भ धम के िेखांक औि अन्द्य ब्यौिे सक्षम प्राधिकािी के उक्त कायागलय में उपलब्ि 

हैं औि उनका धहतबद्ध व्यधक्तयों द्वािा धनिीक्षण ककया जा सकता ह ै।  

अनसु ची  

झािखंड िाज्य के िााँची धजले में NH143AG के कक.मी. 37.400 से कक.मी. 85.560 (िााँची धजला 

के कक.मी. 33.25 स ेकक.मी. 58.05)  (धजला भ -अजगन पदाधिकािी िााँची) के धलए अजगन की जाने वाली संिचना िधहत 

अर्वा संिचना सधहत भ धम का संधक्षप्त धवविण 

िाज्य का नाम: झािखडं                     धजल ेका नाम: िााँची  

क्रधमक 

सखं्या 

सवके्षण सखं्या भ धम का प्रकाि भ धम की प्रकृधत भ धम का क्षते्रफल 

(स्र्ानीय इकाई) 

भ धम का क्षते्रफल 

(हके्टेयि) 

1 2 3 4 5 6 

तालकु का नाम: बडे़ो 

र्ावं का नाम: हरिहिपिुजामटोली  

1 1 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती ककदम 0.0042 ( एकि ) 0.0016997 

2 159 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल मझोला 1.4012 ( एकि ) 0.5670579 

3 16 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल झािी 0.0191001 ( एकि ) 0.0077297 

4 1685 धनजी (िैयती) टाड़ III 0.0652001 ( एकि ) 0.0263861 

5 1807 धनजी (िैयती) टाड़ III 0.1392001 ( एकि ) 0.0563335 

6 1808 धनजी (िैयती) टाड़ III 0.0514 ( एकि ) 0.0208013 

7 1809 धनजी (िैयती) टाड़ III 0.0939 ( एकि ) 0.0380008 

8 1810 धनजी (िैयती) टाड़ III 0.2292999 ( एकि ) 0.0927964 

9 1811 धनजी (िैयती) पिती ककदम 0.5180995 ( एकि ) 0.2096722 

10 1812 धनजी (िैयती) टाड़ II 0.6352002 ( एकि ) 0.2570619 

11 1813 धनजी (िैयती) टाड़ II 0.3107999 ( एकि ) 0.125779 
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12 1815 धनजी (िैयती) टाड़ III 0.0050001 ( एकि ) 0.0020235 

13 1816 धनजी (िैयती) टाड़ III 0.9571987 ( एकि ) 0.3873735 

14 1817 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती ककदम 0.0292001 ( एकि ) 0.0118171 

15 1819 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल झािी 0.0636999 ( एकि ) 0.025779 

16 1823 धनजी (िैयती) टाड़ II 0.7157993 ( एकि ) 0.2896803 

17 1824 धनजी (िैयती) टाड़ II 0.1365 ( एकि ) 0.0552408 

18 1825 धनजी (िैयती) टाड़ II 0.4034995 ( एकि ) 0.1632942 

19 1826 धनजी (िैयती) दोन III 0.4400011 ( एकि ) 0.1780656 

20 1827 धनजी (िैयती) दोन III 0.4605005 ( एकि ) 0.1863618 

21 1829 धनजी (िैयती) दोन II 0.0027001 ( एकि ) 0.0010927 

22 1842 धनजी (िैयती) पिती नाला 0.1500001 ( एकि ) 0.0607042 

23 1858 धनजी (िैयती) पिती र्ढा 0.0121 ( एकि ) 0.0048968 

24 1861 धनजी (िैयती) टाड़ II 0.1130001 ( एकि ) 0.0457305 

25 1862 धनजी (िैयती) दोन III 0.11 ( एकि ) 0.0445164 

26 1863 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.3506003 ( एकि ) 0.1418859 

27 1864 धनजी (िैयती) टाड़ II 0.1873999 ( एकि ) 0.0758397 

28 1870 धनजी (िैयती) टाड़ II 0.2439001 ( एकि ) 0.098705 

29 1871 धनजी (िैयती) दोन III 0.2618 ( एकि ) 0.105949 

30 1872 धनजी (िैयती) दोन III 0.5046004 ( एकि ) 0.2042088 

31 1873 धनजी (िैयती) दोन III 0.1386999 ( एकि ) 0.0561311 

32 1874 धनजी (िैयती) दोन III 0.0599 ( एकि ) 0.0242412 

33 1876 धनजी (िैयती) दोन III 0.2316 ( एकि ) 0.0937272 

34 1877 धनजी (िैयती) दोन III 0.2265 ( एकि ) 0.0916633 

35 1878 धनजी (िैयती) दोन III 0.2341001 ( एकि ) 0.094739 

36 1879 धनजी (िैयती) दोन III 0.2112001 ( एकि ) 0.0854715 

37 1880 धनजी (िैयती) दोन III 0.2551011 ( एकि ) 0.1032376 

38 1891 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल मझोला 0.1181 ( एकि ) 0.0477944 
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39 19 धनजी (िैयती) दोन II 0.0903 ( एकि ) 0.0365439 

40 1909 धनजी (िैयती) दोन III 0.0096999 ( एकि ) 0.0039255 

41 1910 धनजी (िैयती) दोन III 0.4183008 ( एकि ) 0.1692837 

42 1912 धनजी (िैयती) दोन III 0.3715 ( एकि ) 0.150344 

43 1913 धनजी (िैयती) दोन III 0.0039 ( एकि ) 0.0015783 

44 1915 धनजी (िैयती) टाड़ II 0.8126007 ( एकि ) 0.3288547 

45 1916 धनजी (िैयती) दोन III 0.1941 ( एकि ) 0.0785512 

46 1918 धनजी (िैयती) दोन II 0.0095 ( एकि ) 0.0038446 

47 1920 धनजी (िैयती) टाड़ II 0.0036 ( एकि ) 0.0014569 

48 1938 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती नाली 0.0895999 ( एकि ) 0.0362606 

49 1959 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.071 ( एकि ) 0.0287333 

50 2 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती नाली 0.4100007 ( एकि ) 0.1659247 

51 20 धनजी (िैयती) दोन II 0.1415001 ( एकि ) 0.0572643 

52 21 धनजी (िैयती) दोन II 0.0122001 ( एकि ) 0.0049373 

53 2167 धनजी (िैयती) पिती ककदम 0.0042 ( एकि ) 0.0016997 

54 2168 धनजी (िैयती) टाड़ II 0.2507002 ( एकि ) 0.1014569 

55 2169 धनजी (िैयती) टाड़ II 0.0465 ( एकि ) 0.0188183 

56 2171 धनजी (िैयती) टाड़ III 0.7530002 ( एकि ) 0.3047349 

57 2172 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.2171001 ( एकि ) 0.0878592 

58 2173 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती ककदम 0.1257 ( एकि ) 0.0508701 

59 2174 धनजी (िैयती) टाड़ II 0.2578 ( एकि ) 0.1043302 

60 2175 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती ककदम 0.0554001 ( एकि ) 0.0224201 

61 2176 धनजी (िैयती) टाड़ II 0.0713 ( एकि ) 0.0288547 

62 2179 धनजी (िैयती) टाड़ III 0.0954001 ( एकि ) 0.0386079 

63 2180 धनजी (िैयती) टाड़ II 0.2259001 ( एकि ) 0.0914205 
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64 2181 धनजी (िैयती) टाड़ II 0.2573003 ( एकि ) 0.1041279 

65 2182 धनजी (िैयती) टाड़ II 0.1312 ( एकि ) 0.0530959 

66 2184 धनजी (िैयती) पिती ककदम 0.1094001 ( एकि ) 0.0442736 

67 2185 धनजी (िैयती) टाड़ II 0.6705009 ( एकि ) 0.2713476 

68 2188 धनजी (िैयती) टाड़ II 0.1422999 ( एकि ) 0.057588 

69 2195 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.1257 ( एकि ) 0.0508701 

70 2202 धनजी (िैयती) दोन I 0.0721001 ( एकि ) 0.0291785 

71 2203 धनजी (िैयती) दोन I 0.3655004 ( एकि ) 0.1479158 

72 2204 धनजी (िैयती) दोन II 0.0659999 ( एकि ) 0.0267098 

73 2205 धनजी (िैयती) दोन III 0.2263999 ( एकि ) 0.0916228 

74 2206 धनजी (िैयती) टाड़ II 0.0311 ( एकि ) 0.012586 

75 2209 धनजी (िैयती) टाड़ II 0.0201999 ( एकि ) 0.0081748 

76 2211 धनजी (िैयती) टाड़ II 0.6217011 ( एकि ) 0.2515985 

77 2212 धनजी (िैयती) दोन III 0.0249 ( एकि ) 0.0100769 

78 2214 धनजी (िैयती) टाड़ III 0.0148999 ( एकि ) 0.0060299 

79 2216 धनजी (िैयती) दोन II 0.0867 ( एकि ) 0.035087 

80 2236 धनजी (िैयती) टाड़ II 0.5572006 ( एकि ) 0.2254958 

81 225 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल मझोला 2.8225 ( एकि ) 1.14225 

82 225 
सिकािी (र्ैिमज़ुरुवा 

खास) 
जंर्ल मझोला 0.5423005 ( एकि ) 0.2194658 

83 2271 धनजी (िैयती) टाड़ II 0.2263999 ( एकि ) 0.0916228 

84 2274 धनजी (िैयती) दोन III 0.0018001 ( एकि ) 0.0007285 

85 2275 धनजी (िैयती) दोन I 0.1816 ( एकि ) 0.0734925 

86 2276 धनजी (िैयती) दोन।। 0.2453001 ( एकि ) 0.0992716 

87 2277 धनजी (िैयती) दोन II 0.0600001 ( एकि ) 0.0242817 

88 2278 धनजी (िैयती) दोन III 0.0600001 ( एकि ) 0.0242817 

89 2279 धनजी (िैयती) दोन II 0.1127001 ( एकि ) 0.0456091 

90 2280 धनजी (िैयती) दोन II 0.0293001 ( एकि ) 0.0118576 

91 2282 धनजी (िैयती) टाड़ II 0.0175001 ( एकि ) 0.0070822 
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92 2288 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती नाली 0.1323001 ( एकि ) 0.0535411 

93 23 धनजी (िैयती) दोन II 0.2098 ( एकि ) 0.0849049 

94 2305 धनजी (िैयती) टाड़ II 0.0556 ( एकि ) 0.022501 

95 2306 धनजी (िैयती) दोन II 0.1098999 ( एकि ) 0.0444759 

96 2307 धनजी (िैयती) दोन I 0.3114992 ( एकि ) 0.1260623 

97 2308 धनजी (िैयती) टाड़ III 0.2032 ( एकि ) 0.0822339 

98 2311 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.1921 ( एकि ) 0.0777418 

99 2312 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.0872999 ( एकि ) 0.0353298 

100 2313 धनजी (िैयती) दोन III 0.2430999 ( एकि ) 0.0983812 

101 2314 धनजी (िैयती) दोन II 0.2291 ( एकि ) 0.0927155 

102 2353 धनजी (िैयती) टाड़ II 0.034 ( एकि ) 0.0137596 

103 2355 धनजी (िैयती) टाड़ III 0.3031003 ( एकि ) 0.1226629 

104 2356 धनजी (िैयती) दोन III 0.4967995 ( एकि ) 0.2010522 

105 2357 धनजी (िैयती) टाड़ II 0.0420001 ( एकि ) 0.0169972 

106 2358 धनजी (िैयती) दोन III 0.0859001 ( एकि ) 0.0347633 

107 2359 धनजी (िैयती) दोन III 0.0399 ( एकि ) 0.0161473 

108 2360 धनजी (िैयती) टाड़ I 0.0499999 ( एकि ) 0.0202347 

109 2361 धनजी (िैयती) टाड़ III 0.16 ( एकि ) 0.0647511 

110 2362 धनजी (िैयती) टाड़ III 0.0027999 ( एकि ) 0.0011331 

111 2363 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती पत्र्ि 0.0521001 ( एकि ) 0.0210846 

112 2367 धनजी (िैयती) टाड़ II 0.0401001 ( एकि ) 0.0162283 

113 2369 धनजी (िैयती) दोन III 0.5534002 ( एकि ) 0.2239579 

114 2370 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.0712001 ( एकि ) 0.0288143 

115 2371 धनजी (िैयती) टाड़ II 0.1363999 ( एकि ) 0.0552003 

116 2372 धनजी (िैयती) टाड़ I 0.0024999 ( एकि ) 0.0010117 

117 2373 धनजी (िैयती) टाड़ I 0.1013001 ( एकि ) 0.0409956 
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118 2375 धनजी (िैयती) टाड़ I 0.357099 ( एकि ) 0.1445164 

119 2376 धनजी (िैयती) टाड़ I 0.0201999 ( एकि ) 0.0081748 

120 24 धनजी (िैयती) दोन II 0.11 ( एकि ) 0.0445164 

121 25 धनजी (िैयती) दोन II 0.0687 ( एकि ) 0.0278025 

122 27 धनजी (िैयती) दोन II 0.0049 ( एकि ) 0.001983 

123 28 धनजी (िैयती) दोन II 0.1576001 ( एकि ) 0.0637799 

124 2812 धनजी (िैयती) टाड़ I 0.0021001 ( एकि ) 0.0008499 

125 2814 धनजी (िैयती) टाड़ II 0.2814988 ( एकि ) 0.1139215 

126 2817 धनजी (िैयती) पिती ककदम 0.0674 ( एकि ) 0.0272764 

127 2818 
सिकािी (धजला 

परिषद) 
सड़क 0.0790001 ( एकि ) 0.0319709 

128 2819 धनजी (िैयती) टाड़ II 0.1208 ( एकि ) 0.0488871 

129 2820 धनजी (िैयती) टाड़ II 0.3131004 ( एकि ) 0.1267098 

130 2821 धनजी (िैयती) दोन III 0.0828 ( एकि ) 0.0335087 

131 2822 धनजी (िैयती) दोन III 0.0325999 ( एकि ) 0.013193 

132 2823 धनजी (िैयती) दोन III 0.4102008 ( एकि ) 0.1660057 

133 2824 धनजी (िैयती) टाड़ II 0.4111003 ( एकि ) 0.1663699 

134 2825 धनजी (िैयती) पिती ककदम 0.0692999 ( एकि ) 0.0280453 

135 2826 
सिकािी (र्ैिमजरूवा 

आम) 
िास्ता 0.2999992 ( एकि ) 0.1214083 

136 2828 
सिकािी (धजला 

परिषद) 
सड़क 0.5199997 ( एकि ) 0.2104411 

137 29 धनजी (िैयती) दोन II 0.0095 ( एकि ) 0.0038446 

138 3 सिकािी (र्ैिमज़ुिवा) पिती ककदम 0.769 ( एकि ) 0.31121 

139 30 धनजी (िैयती) पिती ककदम 0.1680999 ( एकि ) 0.0680291 

140 3097 धनजी (िैयती) टाड़ II 0.2235 ( एकि ) 0.0904492 

141 31 धनजी (िैयती) दोन II 0.1329 ( एकि ) 0.0537839 

142 3100 सिकािी (र्ैिमजरूवा) टाड़ 0.4796 ( एकि ) 0.1940915 

143 3101 सिकािी (र्ैिमजरूवा) टाड़ 0.1411 ( एकि ) 0.0571024 

144 3102 सिकािी (र्ैिमजरूवा) टाड़ 0.0482 ( एकि ) 0.0195063 

145 3103 सिकािी (र्ैिमजरूवा) टाड़  0.0786 ( एकि ) 0.031809 
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146 32 धनजी (िैयती) दोन II 0.1623 ( एकि ) 0.0656819 

147 33 धनजी (िैयती) दोन II 0.0698999 ( एकि ) 0.0282881 

148 34 धनजी (िैयती) दोन II 0.1758 ( एकि ) 0.0711453 

149 35 धनजी (िैयती) दोन II 0.1312 ( एकि ) 0.0530959 

150 4 धनजी (िैयती) दोन I 0.1682 ( एकि ) 0.0680696 

151 42 धनजी (िैयती) दोन II 0.0646999 ( एकि ) 0.0261837 

152 43 धनजी (िैयती) दोन II 0.0204999 ( एकि ) 0.0082962 

153 44 धनजी (िैयती) दोन II 0.0119001 ( एकि ) 0.0048159 

154 45 धनजी (िैयती) दोन II 0.0309001 ( एकि ) 0.0125051 

155 49 
सिकािी (र्ैिमज़ुरुवा 

खास) 
पिती ककदम 0.5663013 ( एकि ) 0.2291785 

156 5 धनजी (िैयती) दोन I 0.0086999 ( एकि ) 0.0035208 

157 50 धनजी (िैयती) दोन II 0.1947 ( एकि ) 0.078794 

158 51 धनजी (िैयती) दोन II 0.4718992 ( एकि ) 0.1909753 

159 85 
सिकािी (र्ैिमजारुवा 

खास) 
जंर्ल मझोला 1.4617 (हके्टेयि ) 1.4617 

Total  15.2759049 

 [फा. सं. RW/Ranchi/LA/NH-143AG/3A] 

अभय िैन, जनििेक  

 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION 

New Delhi, the 16th January, 2025 

 S.O. 303(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways 

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for 

the public purpose, the land, the brief description of which is given in the Schedule below, is required for 

building Widening / Re-construction to Two Lane with paved Shoulder of NH-143AG from Km 37.400 (Design 

chainage) to Km 85.560 (Design Chainage) Bero - Khunti Section (in Ranchi district from Km 33.25 to Km 58.05) 

in the state of Jharkhand, maintenance, management and operation of  NH143AG in the stretch of land from Km. 

37.400 to Km. 85.560 (DLAO RANCHI) in the district of RANCHI in the state of JHARKHAND, hereby declares its 

intention to acquire such land. 

 Any person interested in the said land may, within twenty-one days from the date of publication of this 

notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of 

section 3C of the said Act. 

 Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer, 

Ranchi in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an 

opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and 

after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow 

the objections. 
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 Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final. 

The land plans and other details of the land to be acquired under their notification are available and can be inspected by 

the interested person at the aforesaid office of the Competent Authority. 

SCHEDULE 

Brief Description of the land to be acquired with or without structures falling NH143AG in the stretch of land from 

Km. 37.400 to Km. 85.560 (in Ranchi district from Km 33.25 to Km 58.05) (DLAO RANCHI) in the district of 

RANCHI in the state of JHARKHAND 

State: JHARKHAND District: RANCHI  

Sl. 

No. 

Survey/Plot 

Number 

Type of Land Nature of 

Land 

Area  

(in Local Unit) 

Area  

(in Hectares) 

1 2 3 4 5 6 

Taluk: Bero  

Village: HariharpurjaamToli 

1 1 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

KADIM 
0.0042 (Acre ) 0.0016997 

2 159 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

MAJHOLA 
1.4012 (Acre ) 0.5670579 

3 16 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

JHAARI 
0.0191001 (Acre ) 0.0077297 

4 1685 Private (RAIYATI) TAND III 0.0652001 (Acre ) 0.0263861 

5 1807 Private (RAIYATI) TAND III 0.1392001 (Acre ) 0.0563335 

6 1808 Private (RAIYATI) TAND III 0.0514 (Acre ) 0.0208013 

7 1809 Private (RAIYATI) TAND III 0.0939 (Acre ) 0.0380008 

8 1810 Private (RAIYATI) TAND III 0.2292999 (Acre ) 0.0927964 

9 1811 Private (RAIYATI) 
PARTI 

KADIM 
0.5180995 (Acre ) 0.2096722 

10 1812 Private (RAIYATI) TAND II 0.6352002 (Acre ) 0.2570619 

11 1813 Private (RAIYATI) TAND II 0.3107999 (Acre ) 0.125779 

12 1815 Private (RAIYATI) TAND III 0.0050001 (Acre ) 0.0020235 

13 1816 Private (RAIYATI) TAND III 0.9571987 (Acre ) 0.3873735 

14 1817 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

KADIM 
0.0292001 (Acre ) 0.0118171 

15 1819 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

JHAARI 
0.0636999 (Acre ) 0.025779 

16 1823 Private (RAIYATI) TAND II 0.7157993 (Acre ) 0.2896803 

17 1824 Private (RAIYATI) TAND II 0.1365 (Acre ) 0.0552408 

18 1825 Private (RAIYATI) TAND II 0.4034995 (Acre ) 0.1632942 

19 1826 Private (RAIYATI) DON III 0.4400011 (Acre ) 0.1780656 

20 1827 Private (RAIYATI) DON III 0.4605005 (Acre ) 0.1863618 

21 1829 Private (RAIYATI) DON II 0.0027001 (Acre ) 0.0010927 

22 1842 Private (RAIYATI) 
PARTI 

NAALA 
0.1500001 (Acre ) 0.0607042 

23 1858 Private (RAIYATI) 
PARTI 

GADHA 
0.0121 (Acre ) 0.0048968 

24 1861 Private (RAIYATI) TAND II 0.1130001 (Acre ) 0.0457305 

25 1862 Private (RAIYATI) DON III 0.11 (Acre ) 0.0445164 

26 1863 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.3506003 (Acre ) 0.1418859 
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27 1864 Private (RAIYATI) TAND II 0.1873999 (Acre ) 0.0758397 

28 1870 Private (RAIYATI) TAND II 0.2439001 (Acre ) 0.098705 

29 1871 Private (RAIYATI) DON III 0.2618 (Acre ) 0.105949 

30 1872 Private (RAIYATI) DON III 0.5046004 (Acre ) 0.2042088 

31 1873 Private (RAIYATI) DON III 0.1386999 (Acre ) 0.0561311 

32 1874 Private (RAIYATI) DON III 0.0599 (Acre ) 0.0242412 

33 1876 Private (RAIYATI) DON III 0.2316 (Acre ) 0.0937272 

34 1877 Private (RAIYATI) DON III 0.2265 (Acre ) 0.0916633 

35 1878 Private (RAIYATI) DON III 0.2341001 (Acre ) 0.094739 

36 1879 Private (RAIYATI) DON III 0.2112001 (Acre ) 0.0854715 

37 1880 Private (RAIYATI) DON III 0.2551011 (Acre ) 0.1032376 

38 1891 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

MAJHOLA 
0.1181 (Acre ) 0.0477944 

39 19 Private (RAIYATI) DON II 0.0903 (Acre ) 0.0365439 

40 1909 Private (RAIYATI) DON III 0.0096999 (Acre ) 0.0039255 

41 1910 Private (RAIYATI) DON III 0.4183008 (Acre ) 0.1692837 

42 1912 Private (RAIYATI) DON III 0.3715 (Acre ) 0.150344 

43 1913 Private (RAIYATI) DON III 0.0039 (Acre ) 0.0015783 

44 1915 Private (RAIYATI) TAND II 0.8126007 (Acre ) 0.3288547 

45 1916 Private (RAIYATI) DON III 0.1941 (Acre ) 0.0785512 

46 1918 Private (RAIYATI) DON II 0.0095 (Acre ) 0.0038446 

47 1920 Private (RAIYATI) TAND II 0.0036 (Acre ) 0.0014569 

48 1938 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

NAALI 
0.0895999 (Acre ) 0.0362606 

49 1959 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.071 (Acre ) 0.0287333 

50 2 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

NAALI 
0.4100007 (Acre ) 0.1659247 

51 20 Private (RAIYATI) DON II 0.1415001 (Acre ) 0.0572643 

52 21 Private (RAIYATI) DON II 0.0122001 (Acre ) 0.0049373 

53 2167 Private (RAIYATI) 
PARTI 

KADIM 
0.0042 (Acre ) 0.0016997 

54 2168 Private (RAIYATI) TAND II 0.2507002 (Acre ) 0.1014569 

55 2169 Private (RAIYATI) TAND II 0.0465 (Acre ) 0.0188183 

56 2171 Private (RAIYATI) TAND III 0.7530002 (Acre ) 0.3047349 

57 2172 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.2171001 (Acre ) 0.0878592 

58 2173 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

KADIM 
0.1257 (Acre ) 0.0508701 

59 2174 Private (RAIYATI) TAND II 0.2578 (Acre ) 0.1043302 

60 2175 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

KADIM 
0.0554001 (Acre ) 0.0224201 

61 2176 Private (RAIYATI) TAND II 0.0713 (Acre ) 0.0288547 

62 2179 Private (RAIYATI) TAND III 0.0954001 (Acre ) 0.0386079 

63 2180 Private (RAIYATI) TAND II 0.2259001 (Acre ) 0.0914205 

64 2181 Private (RAIYATI) TAND II 0.2573003 (Acre ) 0.1041279 

65 2182 Private (RAIYATI) TAND II 0.1312 (Acre ) 0.0530959 
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66 2184 Private (RAIYATI) 
PARTI 

KADIM 
0.1094001 (Acre ) 0.0442736 

67 2185 Private (RAIYATI) TAND II 0.6705009 (Acre ) 0.2713476 

68 2188 Private (RAIYATI) TAND II 0.1422999 (Acre ) 0.057588 

69 2195 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.1257 (Acre ) 0.0508701 

70 2202 Private (RAIYATI) DON I 0.0721001 (Acre ) 0.0291785 

71 2203 Private (RAIYATI) DON I 0.3655004 (Acre ) 0.1479158 

72 2204 Private (RAIYATI) DON II 0.0659999 (Acre ) 0.0267098 

73 2205 Private (RAIYATI) DON III 0.2263999 (Acre ) 0.0916228 

74 2206 Private (RAIYATI) TAND II 0.0311 (Acre ) 0.012586 

75 2209 Private (RAIYATI) TAND II 0.0201999 (Acre ) 0.0081748 

76 2211 Private (RAIYATI) TAND II 0.6217011 (Acre ) 0.2515985 

77 2212 Private (RAIYATI) DON III 0.0249 (Acre ) 0.0100769 

78 2214 Private (RAIYATI) TAND III 0.0148999 (Acre ) 0.0060299 

79 2216 Private (RAIYATI) DON II 0.0867 (Acre ) 0.035087 

80 2236 Private (RAIYATI) TAND II 0.5572006 (Acre ) 0.2254958 

81 225 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

MAJHOLA 
2.8225 (Acre ) 1.14225 

82 225 
Government (GAIRMAZURUWA 

KHAS) 

JANGAL 

MAJHOLA 
0.5423005 (Acre ) 0.2194658 

83 2271 Private (RAIYATI) TAND II 0.2263999 (Acre ) 0.0916228 

84 2274 Private (RAIYATI) DON III 0.0018001 (Acre ) 0.0007285 

85 2275 Private (RAIYATI) DON I 0.1816 (Acre ) 0.0734925 

86 2276 Private (RAIYATI) DON II 0.2453001 (Acre ) 0.0992716 

87 2277 Private (RAIYATI) DON II 0.0600001 (Acre ) 0.0242817 

88 2278 Private (RAIYATI) DON III 0.0600001 (Acre ) 0.0242817 

89 2279 Private (RAIYATI) DON II 0.1127001 (Acre ) 0.0456091 

90 2280 Private (RAIYATI) DON II 0.0293001 (Acre ) 0.0118576 

91 2282 Private (RAIYATI) TAND II 0.0175001 (Acre ) 0.0070822 

92 2288 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

NAALI 
0.1323001 (Acre ) 0.0535411 

93 23 Private (RAIYATI) DON II 0.2098 (Acre ) 0.0849049 

94 2305 Private (RAIYATI) TAND II 0.0556 (Acre ) 0.022501 

95 2306 Private (RAIYATI) DON II 0.1098999 (Acre ) 0.0444759 

96 2307 Private (RAIYATI) DON I 0.3114992 (Acre ) 0.1260623 

97 2308 Private (RAIYATI) TAND III 0.2032 (Acre ) 0.0822339 

98 2311 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.1921 (Acre ) 0.0777418 

99 2312 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.0872999 (Acre ) 0.0353298 

100 2313 Private (RAIYATI) DON III 0.2430999 (Acre ) 0.0983812 

101 2314 Private (RAIYATI) DON II 0.2291 (Acre ) 0.0927155 

102 2353 Private (RAIYATI) TAND II 0.034 (Acre ) 0.0137596 

103 2355 Private (RAIYATI) TAND III 0.3031003 (Acre ) 0.1226629 

104 2356 Private (RAIYATI) DON III 0.4967995 (Acre ) 0.2010522 



12  THE GAZETTE OF INDIA : EXTRAORDINARY    [PART II—SEC. 3(ii)] 

105 2357 Private (RAIYATI) TAND II 0.0420001 (Acre ) 0.0169972 

106 2358 Private (RAIYATI) DON III 0.0859001 (Acre ) 0.0347633 

107 2359 Private (RAIYATI) DON III 0.0399 (Acre ) 0.0161473 

108 2360 Private (RAIYATI) TAND I 0.0499999 (Acre ) 0.0202347 

109 2361 Private (RAIYATI) TAND III 0.16 (Acre ) 0.0647511 

110 2362 Private (RAIYATI) TAND III 0.0027999 (Acre ) 0.0011331 

111 2363 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

PATTHAR 
0.0521001 (Acre ) 0.0210846 

112 2367 Private (RAIYATI) TAND II 0.0401001 (Acre ) 0.0162283 

113 2369 Private (RAIYATI) DON III 0.5534002 (Acre ) 0.2239579 

114 2370 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.0712001 (Acre ) 0.0288143 

115 2371 Private (RAIYATI) TAND II 0.1363999 (Acre ) 0.0552003 

116 2372 Private (RAIYATI) TAND I 0.0024999 (Acre ) 0.0010117 

117 2373 Private (RAIYATI) TAND I 0.1013001 (Acre ) 0.0409956 

118 2375 Private (RAIYATI) TAND I 0.357099 (Acre ) 0.1445164 

119 2376 Private (RAIYATI) TAND I 0.0201999 (Acre ) 0.0081748 

120 24 Private (RAIYATI) DON II 0.11 (Acre ) 0.0445164 

121 25 Private (RAIYATI) DON II 0.0687 (Acre ) 0.0278025 

122 27 Private (RAIYATI) DON II 0.0049 (Acre ) 0.001983 

123 28 Private (RAIYATI) DON II 0.1576001 (Acre ) 0.0637799 

124 2812 Private (RAIYATI) TAND I 0.0021001 (Acre ) 0.0008499 

125 2814 Private (RAIYATI) TAND II 0.2814988 (Acre ) 0.1139215 

126 2817 Private (RAIYATI) 
PARTI 

KADIM 
0.0674 (Acre ) 0.0272764 

127 2818 Government (ZILA PARISHAD) SADAK 0.0790001 (Acre ) 0.0319709 

128 2819 Private (RAIYATI) TAND II 0.1208 (Acre ) 0.0488871 

129 2820 Private (RAIYATI) TAND II 0.3131004 (Acre ) 0.1267098 

130 2821 Private (RAIYATI) DON III 0.0828 (Acre ) 0.0335087 

131 2822 Private (RAIYATI) DON III 0.0325999 (Acre ) 0.013193 

132 2823 Private (RAIYATI) DON III 0.4102008 (Acre ) 0.1660057 

133 2824 Private (RAIYATI) TAND II 0.4111003 (Acre ) 0.1663699 

134 2825 Private (RAIYATI) 
PARTI 

KADIM 
0.0692999 (Acre ) 0.0280453 

135 2826 
Government (GAIRMAZURWA 

AAM) 
RAASTA 0.2999992 (Acre ) 0.1214083 

136 2828 Government (ZILA PARISHAD) SADAK 0.5199997 (Acre ) 0.2104411 

137 29 Private (RAIYATI) DON II 0.0095 (Acre ) 0.0038446 

138 3 Government (GAIRMAZURWA ) 
PARTI 

KADIM 
0.769 (Acre ) 0.31121 

139 30 Private (RAIYATI) 
PARTI 

KADIM 
0.1680999 (Acre ) 0.0680291 

140 3097 Private (RAIYATI) TAND II 0.2235 (Acre ) 0.0904492 

141 31 Private (RAIYATI) DON II 0.1329 (Acre ) 0.0537839 

142 3100 Government (GAIRMAZURWA ) TAND 0.4796 (Acre ) 0.1940915 

143 3101 Government (GAIRMAZURWA ) TAND  0.1411 (Acre ) 0.0571024 
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144 3102 Government (GAIRMAZURWA ) TAND  0.0482 (Acre ) 0.0195063 

145 3103 Government (GAIRMAZURWA ) TAND  0.0786 (Acre ) 0.031809 

146 32 Private (RAIYATI) DON II 0.1623 (Acre ) 0.0656819 

147 33 Private (RAIYATI) DON II 0.0698999 (Acre ) 0.0282881 

148 34 Private (RAIYATI) DON II 0.1758 (Acre ) 0.0711453 

149 35 Private (RAIYATI) DON II 0.1312 (Acre ) 0.0530959 

150 4 Private (RAIYATI) DON I 0.1682 (Acre ) 0.0680696 

151 42 Private (RAIYATI) DON II 0.0646999 (Acre ) 0.0261837 

152 43 Private (RAIYATI) DON II 0.0204999 (Acre ) 0.0082962 

153 44 Private (RAIYATI) DON II 0.0119001 (Acre ) 0.0048159 

154 45 Private (RAIYATI) DON II 0.0309001 (Acre ) 0.0125051 

155 49 
Government (GAIRMAZURUWA 

KHAS) 

PARTI 

KADIM 
0.5663013 (Acre ) 0.2291785 

156 5 Private (RAIYATI) DON I 0.0086999 (Acre ) 0.0035208 

157 50 Private (RAIYATI) DON II 0.1947 (Acre ) 0.078794 

158 51 Private (RAIYATI) DON II 0.4718992 (Acre ) 0.1909753 

159 85 
Government (GAIRMAZARUWA 

KHAS) 

JANGAL 

MAJHOLA 
1.4617 (Hectare) 1.4617 

Total 15.2759049 

 

 [F. No. RW/Ranchi/LA/NH-143AG/3A] 

ABHAY JAIN, Director 
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